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SHRI ADHIR RANJAN CHOWDHURY : Everyday we are hearing that the bullet train will be running in our country. ...(Interryptions) But what about
the security of the passengers?...(Inferruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Sir, this information has been brought to the House by the hon. Member. I have every

reason to believe that he has heard the news that possibly there has been a railway accident and lives have been lost. It is a matter of great
concern. Any accident and loss of so many lives is a concern for the Government. We appreciate that you have brought this point. But I do not have
the facts with me to respond. Since the sitting of the House is almost virtually coming to an end, I can assure you that the Government will provide
all possible relief which is required. We all do understand that if such a grievous situation has arisen, it is a matter of concern. We appreciate your
point.

SHRI MALLIKARIJUN KHARGE (GULBARGA): Sir, we do not want to disturb you. Generally, when the Session is going on and such an incident occurs,
the Government informs the House how many people have died; how many people have been injured; what measures have been taken; what the
compensation is...(Interruptions)

HON. DEPUTY SPEAKER: The Minister has already informed about it.
...(Interruptions)
SHRT MALLIKARIUN KHARGE: Sir, it occurred four hours back. ...(Interruptions) It is a fresh news....(Interruptions)

SHRI RAJIV PRATAP RUDY: Sir, I have been informed by my colleague, Shri Sadananda Gowda that the State Minister for Railways, Shri Manoj Sinha
has gone there. We will have to wait till the final situation is told to us. I think the hon. Member would agree that the Government has already
responded and the State Minister for Railways has already gone there.



